
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 29-11-2021 TO 03-12-2021

s, APPEAL NO. FINAL ORDER NO. DATE OF ORDER DATE ON WHICH
NO RECEIVED FROM THEPS ORDER SENT FOR
!..

TO HON'BLE PRESIDENT DISPATCH
IMEMBERS

1 STI5046412017 5194512021 2611112021 3/12/2021
2 STI5048412017 5194612021 2611112021 3/12/2021
3 STI5067112017 5194712021 2611112021 3112/2021
4 STI5032312016 5194812021 2611112021 3/12/2021
5 STI5000512017 5194912021 2611112021 3112/2021
6 STI5033412017 5195012021 2611112021 3/12/2021
7 STI5040412017 5195112021 2611112021 311212021
8 STI5080712017 5195212021 26/1112021 3112/2021
9 STI5087512017 5195312021 26/1112021 3/12/2021
10 STI5098112017 519541202" 26/1112021 3/1212021
11 STI5100912017 5195512021 26/1112021 3112/2021
12 STI5138412017 5195612021 26/1112021 3/1212021
13 ST15145212017 5195712021 26/1112021 3112/2021
14 STI5180712017 5195812021 26/1112021 3/12/2021
15 STI5183412017 5195912021 26/1112021 3112/2021
16 STI5194512017 5196012021 26/1112021 3/12/2021

3/12/2021

uploaded In PDFformat on the CESTATwebsite Immediately afte - signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTATwe site.


